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2326. SHRI VJJOY KUMAR YADAV : 
Will tbe Minister of WELFARB be pleased 
to Itate : 

W,ltten AlS8wer.t I'. 
Societies. The pilot, project was 5"bmitted 
to A8B io Jaouary. 1985. With tbe 
coDstitution of the NWDB in May, 1985 tbe 
project prol)osal was refined and submitted 
to NWDB io August, 1985. 

(b) Broadly. tbe project proposal i8 to 
(a) tbe amount allocated to Bibar under · form 64 Cooperative Societies .co\'criol 2Sc5 

tbe Spocial Component. prall durio, 1985·86 viltaaes in five Statet". namely, Gujarat, 
aod 1986·87 •• epaNtel)'; Orissa, Rajastban. AndhTa Pradesh and 

(b) whetber the amouDt allocattd duriOl Maharashira. The tolal outlay on tbe 
1986·87 was losl tban tbe amouDt allocated project will Rs. 3,) S crores. Tbe Societies 
in 1985 .. 86; aDd will be afforestiDI 40 bl. or Jand eacb by 

(c) if 10, tbe realoos therefor ? 

THE DEPUl Y MINISTER IN THB 
MINISTRY OP WELFARE (SHRI 
GIR1DHAR OOMANGO) : <a> Tbe 
Special CompoocDt Plao ou,lay of B,bar for 
tbe year t 985 .. 86 was Ra. 67.21 crorel. 10 
tbe subsequent ye~r i.e. 1986-87 tbe 
SpecUla COlnponent Plan outlay for tbo· 
Slate r\)~c of RI. 84.25 crorcs. 

(b) No Sir. 

(~) Question does not arise. 

[£11,1"'1] 

Tree Grower.' Co.operati,e, ID Orlna 

2321. SHRI 'AOAN~ATH PATT· 
NAIK : W,llthe Mlnister of ENVIRON­
MENT AND FORESTS be pleased to 
itatc : 

(a) whether his Ministry has received 
5ugae$tioDS flom tbe Advisory Board on 
Bnergy and PianniD8 Comollslion to set up 
tree groweu' co-operatives tn various partl 
of the coun try; 

\b) ir 10, the broad outliaci of the 
proposals aod its financial ouday; 

(c) the number of villaaes covered in tbe 
State of Orissa under tbls plan; and 

(d) the details of tbe Igency (or 
monitoriol tbe arowtb and maifttenaaet of 
the tree '1 

THE MINISTER OF ENVIRONMENT 
AND fOR6S1S (SHRI BHAJAN LAL): 
hI) Tbo Advisory Board Oft a.'IY (ABB) 
bad requested NDDD to prepare a pjlot 
project of Tr.. Orowera' Cooeorativ, 

plaDtinl ,rasses, fuel, wood "nd small timber 
trees. 

(c) CuUack D.strict has been provi­
sionally selected in Orissa. Detailed 
tturveys of village\!waatelands is be ill8 
undrrlakeo before a fioal decision thereon i. 
takeD. • 

(d) The growth aod maintenance or lbe 
tr~ would be monitored by tbe Societies. 

Form,lIatiDI Plan. at Block Le,el 

2328. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of PLAN .. 
NING be pleased to state: 

(a) whether the concept of Plaooiol 
(rom below by formulating the plans at tbe 
block level and tben dovetailing them ioto 
tbe District Plans and State Plans bas mado 
any beadway; 

(b) if so, t he names of tbe Stalts/Union 
Territories which have initiated tbe ptoces!; 
aod 

(c) ahe Ijkely date by whicb the. 
r<'maming States would be persuad~d for 
this purpose 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF PLANNING (SHRI SURH 
RAM): (a) The Seventh PIan envIsage. 
dtctDtralisation of PJanning in a phased 
manner. A, tbe district is a well.known 
and accepted administrative unit, the 
decentralisation of planning'- from the Srate 
level to tbe District level is to bo achlevoct 
in tbe first phase. Eventually decentralisa­
tion is to be extended furtber to tbe Bloct' 
lovel. 

(b) aDd .(g). Aa per the illfortaatioW 
available to tbe Piaooina Commissiou _ 




